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HIGH COURT OF ANDHRA PRADESH: AMARAVATI

ROC.NO.28/2023-RC

NOTIFICAITON

DATED 05.09.2023

*kok

Ref: Notification No.28/2023-RC, dated 27.06.2023 for recruitment to the
posts of Law Clerks.

Above referred notification was issued on 27.6.2023 to fill up 26 posts of Law

Clerks on contract basis. In the Notification itself it has been stated that there is

possibility of increase or decrease of the posts. Though 26 posts are notified, on

account of latest vacancy position, the Hon'ble Committee resolved to fill up 28

vacant posts.

The following candidates are provisionally selected as Law Clerks on contract

basis, to assist the Hon'ble Judges, High Court of Andhra Pradesh at Amaravti, for a

period of one year, on consolidated pay of Rs.35,000/- per month.

Sl.
No.

Name and Address of the Candidate

1

Javvadi Eshwar Rao
D.No: 1-1, Ramalayam, Darlapudi,
S. Rayavaram, Anakapally

Amulya Anand

Pragatipuram, Near Shyama
apartment, Rohiapath, Jagdeo Path,
Patna, Bihar

Jahnavi Padmanabham
D.No:17-13-73, Peddaveedhi,
Jonnaguddi, Vizianagaram

Sundaresan.S

H.No: 16, Balaji Nagar, Vellakinaru
pirivu, G.N. Mills, Coimbatore,
Tamilnadu

Q\M g

slq|v}



Vakkalagadda Krithi Sahithya
D.No: 4-5-3/5, 4™ Line,
Navabharath nagar, Guntur District

Balabadruni Naga Satwik
TF-3, Sri Sai Ram towers, Viproad,
Ongole

Bommishetty Himasree
H.N0:2/92, BNS Gardens,
Mohiddin Sahibpalli, Sidhout,
Kadapa District

Manthoor Sai Priya
D.No:3-85, Munpalle(M),
Sanga Reddy, Telangana

Sudhanshu Tuti
Lowahatu(V), Baruhatu(P), Bundu(PS),
Ranchi, Jharkhand

10

Godavarthi Mounika
P.No:96, SAT nagar, Totapalem Road,
kerala building, Srikakulam

11

Dhairya Thakkar

C-1204, Carnation, Arkadeearth,
Kanjur village road, Offjulr road,
Kanjurmarg(East), Mumbai,
Maharastra

12

Mehul Pareshbhai Pandya

H.No: 23, Ambika park society, Near
Swaminarayana temple, Ahmedabad,
Gujarat

13

Devi Sree Durgampudi
D.No: 3-675, 33 Feet road, Undavalli,
Tadepalli(M), Guntur District

14

Sai Srinivas Reddy Bhumireddy
D.No:1-3-503-1, Chenna reddy colony,
Pulivendula, Kadapa district

15

Kotta Naga Anjaneya Chaitanya
D.no:16-423/2, Bhagat sing road,
kamamagudi center, chilakaluripeta

16

Gotipakala Ujwala Pranathi
D.No:37-14-112/1,
Annavarappadu 2nd line, Ongole,
Prakasam district

17

Jeba Sahin Ajmeri
Darjeepatty, kabar khana road,
Tezpur, Sonjipur, Assam

Page 2 of 4

Aot ons, luﬂw/

s\alv)



Page 3 of 4

18 | Marpu Sai Srujana

D.No: 1-379, Sainik nagar, Tekkali,
Srikakulam(D)

19 | Kallam Vishal Reddy

' D.No: 7-211/4, 7th lane,Vivekananda
Colony, Bapatla

20 | Somisetty Venkata Sai Vaishnavi
D.No: 4-6-36, Usmansahebpeta,
Mangala veedhi, Stone housepeta,
SPSR Nellore

21 | Namburu Naga Charmika

SVN Colony, 1st line, Sai Geetha
Residency, F.No: 501, Guntur

22 | Koppula Sarita

D.No: 16-588, Post Office Building
Backside of Angi Reddy hospital,
piduguralla Guntur dist

23 | Inapanuri Vimalakara Rao
Penugolanu(P), Gumpalagudem(M),
NTR(D)

24 | Kommoju S.D.V.V. Satya Sai Naga
Devi

H.No: 20-1-65/1, Pasilavari street,
Darga center, Peddapuram, Kakinada
25 | Sake Jagannath

D.No: 4/34, Chandra Babu colony,
Rudrampeta, Panachayathi,
Ananthapuramu

26 | Gopisetty Suresh Babu

H. No: 4-35/2, Kattempudi (V),
Ponnur(M), Guntur (D)

27 | Meka Lakshmi Bhavya Sri

A-9, Geetanjali Apartments, Sarada
nagar, AVA Road, Rajahmundry

28 | Rapaka Chalaja Anand

Canal Road, Near DT bridge,
Narsapur, West Godavari

All the provisionally selected candidates are directed to report before the
undersigned on or before 26.09.2023 (by 5.00 p.m.). The tenure of the selected
candidates will be till 315 August 2024. However, the tenure can be extended further

period as per the guide lines.
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If the performance of the candidate as Law Clerk is found to be unsatisfactory
or found to have been involved in any criminal case, his/her services would be

terminated at any time before completion of contract period (31 August 2024)
without assigning any reason or prior notice.

The provisionally selected candidates shall enter into an agreement with the

undersigned in the prescribed pro-forma and the candidates need to bring Rs.100/-
Non-Judicial stamp paper for said purpose.
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